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RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. MV RAMESH
Criminal Appeal No(s). 1597-1599/2015
STATE OF U. P. Appel I ant ('s)
VERSUS
HET RAM & ORS. ETC. Respondent ( s)
(with appln. (s) for exenption fromfiling OT.)
Date : 08/ 09/2016 These appeals were called on for hearing today.
For Appellant(s)
M. Adarsh Upadhyay, Adv.

For Respondent (s)
Ms. N. Annapoor ani, Adv.

UPON hearing the counsel the Court made the follow ng

ORDER
Ld. counsel for t he petitioner has fail ed to t ake appropri ate
st eps for del etion of t he r espondent Nos. 1 & 6 despite
opportunities gi ven. Ther ef or e, t he mat t er shal | be processed for

listing bef ore t he Honé&#39; bl e Judge in Chanbers for further
directions. Amait orders and list thereafter.
(M V RAMESH)
Regi strar
SB



